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Title: The Minister of State in the Ministry of Home Affairs laid a statement regarding status of implementation of the recommendations contained in
the 177th Report of the Standing Committee on Home Affairs on the " Coastal Security Scheme', pertaining to the Ministry of Home Affairs.

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJDJU): I beg to lay a statement regarding status of implementation

of the recommendations contained in the 177th Report of the Standing Committee on Home Affairs on the " Coastal Security Scheme', pertaining to
the Ministry of Home Affairs.
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HON. SPEAKER: Now 'Zero Hour'.
...(Interruptions)
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HON. SPEAKER: Are you ready for discussion? Then only I will allow you to speak, otherwise not.
...(Interruptions)
12.10 hours
(At this stage, Shri Gaurav Gogor, Shri Mohd. Badaruddoza Khan and some other hon. Members came and stood on the floor near the Table.)



